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MINKTRY OF AGRICULTURE
(Department of Agriculture and Cooperation)
NOTIFICATION
New Delhi, the 18th November, 2002

GS.R 772(®E)—In exercise of the powers conferred by sub-clause(ii)
of clause (e) of section 3 cf the Insecticides Act, 1968 (46 of 1968), the Central
Government, after consultation with the Central Insecticides Board, hereby
includes the foliowing substances in the Schedule to the said Act, namely:-

THE SCHEDULE
[See section 3 (e)]

List of Insecticides

“Fenamidone {S) -1 -anilino -4 — methyl —2-methylithio—4
—phenylimidazolin-5-one

Flutriafol (RS) - 2,4' —difluoro-alpha- (1H-1,2 4-triazol-1-
yimethyl) benzhydry! alcohol

Bifenazate isopropyl 3-(4-methoxybiphenyl-3y!) carbazate

Pyriproxyfen 4-phenoxyphenyl (RS)-2-(2-pyridyloxy)propyl
ether

Iprovalicarb isopropy! 2-methyi-1-[(1-p-tolylethyi)
carbamoyl] — (S)-propylcarbamate

Clothianidin (E) —1-(2-chloro-1,3-thiazol-5-ylmethyl)-3-
methyl-2-nitroguanidine

Mesosulfuron-methy! methyl 2 —[3-(4,6-dimethoxy pyrimidin-2-yl)
ureido-sulfonyl]-4-methane sulfon-amidomethyl
benzoate

ladosuifuron-methyi-sodium methy! 4-iodo-2-[3-(4-methoxy-6-methyl-1,3,5-
triazin-2-yl)-ureidosuifonyi benzoate,sodium

salit. ?

Etridiazole ethyl 3-trichloromethyl-1,2,4-thiadiazol-5-yi-
ether
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A mixture of: (10E, 14E. 18E, 222)-

¢ R,4S,5'S,6R,6'R,8R, 13R,20R 21 R.24S)-

21 ,24-dihydroxy—5'6‘ i ,13,22—pentamethy!-

3 7,49-trioxateiracycio [15.6.1 1480702
pentacosa —~ 10,14,16,22 _tetragne —B6 spirt -2
—tgtrahydropyran —2 —one and
(10E,14E,16£,222) - (1R, 48,5'S,
6R,6‘R.8R,13R,20R.21 R.245) - g -atnyl-2% 2o
d:hydroxy-5'"1 1,13 22-tetramethy!-3.?,1?-
‘roxatetracycio{15.8.1 448 020 pentacos-
10|14,16,22-tetraene-6-spiro-2’-

~

tatrahydropyran-z-o:‘:a in the ratio 310 7

maiy! N»{Z‘{U-(4—chioro-pheny5)—".H-pyraz 3i-3-
ylioxy methyl} phanyh N- methoxy carbameie

N§(4.6-dimethoxy-Z-zpyr‘.m'sci'm‘;:‘:} cabamoyi -3
(2,2, 2-triflucio ethoxy)—pyridin-;z—suifonamic &
Sodium sait. -

N-‘I-naphthyiphthalamic acic

2,3-dlhydro‘5,B-dlmet‘nyl—‘. ,4-d'~.;haeine_1,1 44-
tetraoxide T

Cthy! butyl acety! amind propionate

3aphenoxybenzy| (1RS.3RS, 4RS, 35R)-2.2-
dimethyl-S-(Z-methylprop-1 _eny!) CycioproF ane
carboxylate

3-(2-chtorophenyl)—6-(2,6-diﬂuorophenyl)—
1 ,2,4,5-tetrazine_
2-bromo—2—nitropropane-1 3-diol.
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e The following notifications were issued earlier to amend the SCHEDULE tc the
Insecticides Act, 1968 (46 of 1968), and published in the Gazette of India vide number.

CENOOALP

G.S.R. 9(E), dated 9.1.1975,
G.S.F 823(E), dated 28.9.1976,
G.S.R 200(E), dated 29.3.1978,
R. 574(E), dated 6.10.1979,
R. 32(E), dated 12.2.1980,
R. 500(E), dated 18.6.1995,
R. 839 (E), dated 14.11.1995,
R. 31(E) , dated 15.1.1987,
S.R. 730(E), dated 30.10.1995,
R. 10(E), dated 3.1.1996,
R. 538(E), dated 21.11.1996,
R. 621(E), dated 27.10.1997,
\R. 224(E) dated 26.3.1999,
R 672 (E) dated 28.9.1999,
R 868 (E), dated 15.11.2000,
R. 69 (E), dated 5.2.2001 and
R. 291 (E), dated 19.4.2002.
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